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CORRIGENDUM TO THE PUBLIC ANNOUNCEMENT OF SEPTEMBER 1, 2008
PUBLIC ANNOUNCEMENT FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF

APOLLO SINDHOORI CAPITAL INVESTMENTS LIMITED
(Target Company)
Registered Office: #55, Ali Towers, Greams Road, Chennai - 600 006.
Tol: 044 - 39190002, 39190003, Fax: 044 - 28290835, 28293164

This corrigendum (“Corrigendum”) Is being issued by Enam Securities Private Limited (“Manager to

. the Offer”), for and on behalf of Aditya Birla Nuvo Limited ("ABNL' or "Acquirer”),to the shareholders of
- the Target Company pursuant to Regulation 10 and 12 and other applicable provisions of the Securities

and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 1997
and subsequent amendments thereto (“SEBI (SAST) Regulations”), in continuation of, and should
be read in conjunction with, the Public Announcement (“PA") dated August 30, 2008 released on
September 1, 2008. 5
The shareholders of the Target Company are requested to note the following:
1. Thedraft letter of offer (“Latter of Offer”) has been submitted to the Securities and Exchange Board
~of India ("SEBI") on September 12, 2008. Once necessary clarlfications from SEEI are received,
the revised Letter of Offer shall be dispatched to the shareholders of the Target Company.

2. Accardingly, the schedule of activities set out in paragraph 69 of the PA will be revised. In particular,
the Offer shall not open on October 23, 2008. The Letter of Offer will sst out the revised scheduls of
activities for the Offer and it is proposed that this will be communicated to shareholders pursuant
to a further Corrigendum.

Capitalised terms used in this Corrigendum, but not defined, shall have the same meaning
assigned to them in the PA.
The Acquirer accepts full responsibility for the Information contalned In this Public Announcement
and also for the obligations of the Acquirer as lald down In the Regulations.
ISSUED BY: ;
Manager to the Offer ;
Enam Securitles Private Limited : y

ENAM 801, Dalamal Towers, Nariman Point, Mumbal 400 021, India.

. Tel: +91 22 8638 1800, Fax: +91 22 2284 6824
Email: ascli@enam.com, Website: www.enam.com
Contact Person: Sachin K. Chandiwal
SEBI Registration No.: INM000006856
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NOTICE
Notice is hereby given that:

The Trustees of ING Mutual Fund have approved the declaration of dividend under the Dividend
option (Regular and monthly dividend ~retail and institutional plan) of ING Interval Fund (Quarterly
Interval Fund — C) (Face Value: Rs. 10 per unit, NAV of Dividend option as on October 15, 2008;
Retail Plan —monthly dividend aption ~Rs, 10,0941, regular dividend option — 10,0812, Institutional
Plan — monthly dividend option — Rs. 10.0945, regular dividend option ~ 10.0816 per unit). The
“Record Date” for the purpose of dividend declaration has been fixed as October 22, 2008. The
entire appreciation in the NAV of the dividend options from date of allotment to October 22, 2008
(subject to availability of distributable surplus) will be declared as dividend. Pursuant to the
payment of dividend, the NAV of the scheme would fall to the extent of payout
and statutory levy (if applicable).

All Unit holders of the above Option as per the Register of Unit holders at the close of business hours
on the respective Record Date will be eligible to receive the Dividend. Past performance may or may
not be sustained in the future,

Investors may kindly note that the speciﬂ_qd transaction period of ING Interval Fund (Quarterly
Interval Fund — C) shall be October 23, 2008,

| lNVESTME;lT MANAGEMENT I NG m

www.ingim.co.in

Statutory Details: ING Mutual Fund has been constituted as a Trust by the ING Group, and the
Board of Trustees has appointed ING Investment Management (India) Private Limited as the
Investment Manager to the Mutual Fund. Risk Factors: Mutual Funds and securities investment are

“subject to the market risks, and there is no assurance or guarantee that the objects of the Schemes will

be achieved. As with any investment in securities, the NAV of the units issued under the scheme can
g0 up or down depending on the factors and the forces affecting the capital markets. Past performance
of the Sponsors/ Mutual Fund or their affiliates does not indicate the future performance of the
Scheme. The Sponsors and assaciates are not responsiblé or liable for any loss resulting from the
operation of the Scheme beyond the initial contribution of Rs. 1 lakh made by them towards setting
of the mutual fund. ING Interval Fund (Quarterly Interval Fund - C) (an interval income scheme) is
the name of the scheme and do not in any manner indicate either the quality ‘of the Scheme or its
future prospects or returns. Investment Objective: The investment objective of the scheme is to
seek to gene Central




